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M R. SPEA K ER : Bcft rc we pro­
ceed further— I did not want to distuib
the proceedings—there i '  < ne uigcnt 
matter which has c<*me in becsurc the 
Railway Minister has gi t to go t<> 
Cyprus. He was to make a statement 
on Monday. I have permitted him net 
to make a long statement. I hive per­
mitted him to make a statement beet life 
he has to ?o to Cyprus todty, and he has 
promised to make a statement c n She ls- 
pur line. (Interruptions). Abrut the
Sholapur line, he has prcmiied to ms ke a 
statement.

t t *  32 h r* .
STA TEM EN T  R E : IN CLUSIO N OF

SHOLAPUR D IVISIO N  IN  C EN TRA L 
RAILW AY

TH E M IN IS T E R  OF RAILW AYS 
(PROF. MADHU DANDAVATE): Sir, 
the Hr use will recall that ever since the 
inf >rma‘i in o f  South Central Railway 
in October, 1966, there have been per­
sistent demands for the transfei c f  
Sholapur Division back *0 the Central 
Railway both frrm the public ti& well a.s 
the Raihvaymen.

Representations have been received 
fn>m time t > time amongst others from 
M JPs., M .L.As. local bodies and Unions 
highlighting the difficulties faced by the 
rail users including traders and industrial­
ists as well a- railway staff on Sholapur 
Division. Questions have also been 
asked in bath the Houses from time to 
time regarding transfer o f  Sholapur 
Division bade to the Central Railway.

A  C ’mmittee comprising <f 3 Members 
o f Parliament under tha Cheiimi nihip 
o f the then Dy. Minister c f  Rsilwiys was 
constituted to indentify and examine 
the problems c f  Sholapur Divisit n.

Br 'adlyfolli wirgthc recommends tiers 
o f this Committee, a grcup c f experts in 
the Railway Minif.tty is studyirg all 
aspects o f this issue.

On the basis c f  its finding* the final 
decision on the matter will be pnncur.ced 
in the first week of September, 1977. 

(Jntemipticm)
M R: SPEA KER : Not in this

Hv>use.

SH RI O. V. A LA G ESA N  (Arkonam):
No decision has been announced.

M R. SPEAKER : He has prr mired 
to make a statement and theref< re he hi s 
made it. He stys that it will tt ke a little 
time.

SHRI N. SREEKA N TAN  N AIR 
(Quilt n) : What is the importance ot
hi.s promise.

M R. SPEAKER : All righr.
PROF. MADHU DANDAVATE : 

T h a ti' vciy imp rtant becrute theje \m s 
some statement msde while rcplyii g. 
n  j j  h r * .
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D ISCUSSIO N  RT- EM PLO YM ENT 
OF SrCHtiDULF.D CASTES AND  
SCHEDULED T R IB E S  IN  SERVIC­
ES & MOTION R E TW EN TIETH , 
T W E N T Y FJR ST  AND TW ENTY- 
SECOND REPORTS OF TH E COM­
M ISSIO N ER FOR SCHEDULFD- 
CASTES AND SCH ED ULED  
TR IB ES—-CoW.
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“ You Cannot Leave Your Wor'< as Soon 
as India is free because after fightin thr- 
foreigners You will have to guard th" 
nation form evils which may be Caused 
by Indian reactionaries.*’
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